IN THE HIGH COURT OF ORISSA,CUTTACK

CC Applications Notified for compliance of court

fees/removal of defects.

Date

07.08.2024

SL Date of Court Fee Notlfy

|NOT READY CASES

1 58395/20241|11.07.2024 MATA/383/2023 M K SWAIN |4.00,3*4 gg%é;
2024-
2 59099/2024|15.07.2024 C)/22554/2017|S K RATH 19.00,3*19 08-07
2024-
3 61215/2024|123.07.2024 C)/42668/2023 | K C MISHRA |64.00,3*64 08-07
H S . 2024-
4 63168/2024127.07.2024 WPCRL/12/2022 PATKRAY 11.00,3*11 08-07
2024-
5 63545/2024129.07.2024 P(C)/2620/2021 |S MOHANTY |(3.00,3*3 08-07
2024-
6 63735/2024130.07.2024 P(C)/4629/2024 |G P SENA 5.00,3*5 08-07
2024-
7 63737/2024130.07.2024 C)/4629/2024 |G P SENA 5.00,3*5 08-07
2024-
8 63821/2024130.07.2024 C)/6062/2024 |G P SENA 5.00,3*5 08-07
GOPAL
2024-
9 63866/2024130.07.2024 P(C)/4629/2024 |PRASAD 5.00,3*5
08-07
JENA
GOPAL 2024
10 |63868/202430.07.2024 C)/6062/2024 |PRASAD 5.00,3*5
08-07
JENA
2024-
11 1|64010/20241(30.07.2024 C)/4629/2024 |G P SENA 5.00,3*5 08-07
2024~
12 164011/20241(30.07.2024 C)/4629/2024 |G P SENA 5.00,3*5 08-07
B K 135.00,3*135 2024-
13 164058/2024/30.07.2024 P(C)/7801/2019 MOHARANA document in 08-07
dms
2024-
14 164313/20241(31.07.2024 C)/40492/2023|P K MISHRA|(8.00,3*8 08-07
2024-
15 165820/20241(05.08.2024 CONTC/437/2015 R.K.DEHURY |[2.00,3*2 08-07
34.00,3*34 2024-
16 165947/2024/05.08.2024 C)/16119/2013 [KARMA DAS SENT TO XEROX 08-07
17 165948/2024/05.08.2024 C)/9190/2013 |KARMA DAS (19.00,3*19 2024~

08-07




18 |66054/2024/06.08.2024 WP (C)/18006/2024 |PK DASH 6.00,3*6 ég%g;
2024-
19 |66108/2024/06.08.2024 RSA/452/2009 S MOHANTY |4.00,3*4 08-07
2024-
20 166112/2024|06.08.2024 0JC/4591/2002 K SAHOO 96.00,3*96 08-07
2024-
21 166232/2024106.08.2024 WP (C)/10431/2024 B P TANGA |3.00,3*3 08-07
READY CASES
3.00,3*3 2024
22 165539/2024|03.08.2024 CRLMC/387/2002 M BEHERA document in 08-07
dms
4.00,3*%4 2024
23 165974/2024|05.08.2024 0JC/2466/1995 S S BISWAL document in 08-07
dms
A.K. 5.00,3*5 2024-
24 166208/2024|06.08.2024 ABLAPL/4254/2024 MANS INGH paperless 08-07
* —
25 166372/2024|06.08.2024 MATA/139/2023 J. SAHOO 22.00,3%22 2024
sent to xerox [08-07
* —
26 |66373/2024|06.08.2024 MATA/139/2023 J. SAHOO 22.00,3%22 2024
sent to xerox |08-07
* —
27 |66374/2024|06.08.2024 MATA/139/2023 J. SAHOO 22.00,3%22 2024
sent to xerox |08-07
* —
28 |66375/2024|06.08.2024 MATA/139/2023 J.SAHOO 22.00,3%22 2024
sent to xerox |08-07
23.00,23*3
BIJAY KU ! . 2024-
29 166382/2024|06.08.2024 0JC/2984/1981 DALET document in 08-07
dms
2024-
30 166422/2024|07.08.2024 ABLAPL/1860/2018 |U PATI 2.00,3*2 DMS 08-07
S. 3.00,3*3 SENT |2024-
31 166426/2024|07.08.2024 ABLAPL/5366/2023 CHOUDHURY |IT0 XEROX 08-07
3.00, 3*3 2024-
32 166511/20241(07.08.2024 ABLAPL/7798/2024 |S MOHANTY DOWNLOAD COPY |08-07
* —
33 166533/20241(07.08.2024 CVREV/69/1995 D J NAYAK 11.00,11*3 2024
sent to xerox |08-07
K K 3.00,3*3 2024-
34 |66676/20241(07.08.2024 BLAPL/6953/2024 MOHANTA paperless 08-07
73.00,3*73 2024
35 |66677/20241(07.08.2024 0JC/3098/1989 AK MOHANTY |document in 08-07
dms
*
36 166679/2024(07.08.2024 |0JC/500/1977 A K Ziégiéitisin 2024~
: : MOHANTY 08-07
dms
A K 4.00,3*%4 2024-
37 166773/2024/07.08.2024 ABLAPL/4254/2024 MANSINGH paperless 08-07

NIC




